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(d) what is the attitude that India
will take up in this regard?

The Prime Minister and Minister of
Externali Affairs (Shri Jawaharlal
Nehru): (8) to (¢). The Committee
has expressed an opinion that the
partitioning of the Territory of S.W.
Africa, under which a part of it would
be placed under a trusteeship agree-
ment with the United Nations and the
remainder annexed to the Union of
South Africa, might provide a basis
for an agreement with the Union of
South Africa. The General Assembly
will discuss these proposals and fur-
ther action will depend on the
Assembly's recommendations.

(d) Our views will be explained at
length in the Asscmbly; basically our
views are that the whole of South
West Africa should be placed under
the United Nations Trusteeship

system.
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Film on Reconstruction of a Village

2814. Shri Wodeyar: Will the Minis-
ter of Information and Broadcasting
be pleased to state:

(a) whether a film on the actual
reconstruction of the village is being
proposed by the Union Government;

(b) if so, the names of the villages
selected for this purpose; and

(c) whether Development of Pro-
jects of National Extension Service
and Community Development Pro-
grammes would be depicted in this
film?

The Minister of Information and
Broadcasting (Dr. Keskar): (a) to
(c). There is no proposal to produce
one single film on the several aspects
of Rural Reconstruction in any single
village,

Bhoomidari Rights in Delhi

2815. Shrimati Suchcta Kripalani:
Will the Minister of Rehabilitation and
Minority Affairs be pleased to state:

(a) whether it is a fact that in Delhi
Territory Bhoomidari rights were con-
ferred on tenants holding lands on or
before August 15, 1947, which subse-
quently became evacuee property on
payment of about Rs. 50 per acre as
compensation; and

(b) whether it ig also a fact that
the lands which were cultivated by the
owners themselves before their mig-
ration to Pakistan were fetching
Rs. 10,000 or so as auction price?

The Deputy Minister of Rehabilita-
tion (Shri P. 8. Naskar): (a) It is
understood that the Delhi Administra-
tion is taking some such action regard-
ing conferment of Bhoomidari rights
in respect of rural evacuee lands.
The implications of this action are
being examined.
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.(b) Large areas of agricuitural land
were abandoned by Muslims both
within the urban limits of Delhi and
outside.  Urban agricultural land,
because of its great potential value as
land for building purposes, has fetched
more in auctions than purely agricul-
tural land. Figures of the rate per
acre of such land have not been
worked out. If the Hon'ble Member
requires information in any particular
case, efforts will be made to collect
the same.

Gita Refugee Colony

281¢. Shri Arjun Singh Bhadauria:
Will the Minister of Rehabilitation
and Minority Affairs be pleased to
state:

(a) whether it is a fact that Gita
Colony, a refugee colony near Gandhi
Nagar in Delhi has no proper drain-
age system, roads, or electric connec-
tion; and

(b) if so, what schemes Government
have under consideration to provide
basic civic amenities to the people in
the colony and the estimated expendi-
ture that might be incurred on such
schemes?

The Deputy Minister of Rehabilita-
tion (Shri P. S. Naskar): (a) and (b).
Drains and roads have been provided
in the colony but during the monsoon
these are demaged by flood water
which accumulates there from the
neighbouring areas. Permanent
pumping arrangements for disposal of
storm water in this colony are, there-
fore, being made and the work s
likely to be completed by March,
1959, at an estimated cost of Rs. 6:18
lakhs. Street lighting is also going to
be provided in this colony at an esti-
mated cost of about Rs. 2:00 lakhs.

Extraction of Uranium from Sea
Water

2817, Shri D €. Sharma: Will the
Prime Minister be pleased to state:

(a) whether the Government of
India is aware that the Soviet Union
has developed a method for extracting
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uranium-—the fuel on which nuclear
power plants operate—from sea
water;

(b) if so, whether they are also
aware that although sea water con-
taing lesg uranium than some low-
grade uranium bearing ores, it could
be extracted more cheaply; and

(¢) if so, what measures have been
taken to develop the method in India
so far?

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru): (a) to (c). Government
have seen a paper on the “Extraction
of Uranium from Natural Water”
presented by three Russian scientists
to the Second United Nations Inter-
national Conference on the Peacetul
Uses of Atomic Energy held in Geneva
from September 1 to 13, 1958. The
Indian scientists who attended the
Conference will no doubt take a note
of the work done on the subject in
USSR and suggest appropriate mea-
sures,
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